
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

MAIN CASES

CIVIL SIDE

CIVIL FIRST  APPEAL 11585 0 86 86 0 0 26 26 11645

CIVIL SECOND   APPEAL 3389 0 18 18 0 0 9 9 3398

EX. FIRST APPEAL 60 0 1 1 0 0 2 2 59

EX. SECOND APPEAL 14 0 0 0 0 0 0 0 14

CIVIL MISC. APPEAL 32477 43 271 314 0 37 57 94 32697

CIVIL REVISION 430 0 17 17 0 0 27 27 420

CIVIL REVIEW 687 3 9 12 0 1 2 3 696

CUSTA (CUSTOM APPEAL) 12 0 0 0 0 0 0 0 12

INCOME TAX REF. 2 0 0 0 0 0 0 0 2

OTHER TAX REF. 1 0 0 0 0 0 0 0 1

TAX CASES 0 0 0 0 0 0 0 0 0
EXCISE ACT REF. 0 0 0 0 0 0 0 0 0

I.  T.  APPEAL 338 1 0 1 0 4 0 4 335

W. T. A. 8 0 0 0 0 0 0 0 8

SALES TAX  REVISIONS 810 0 0 0 0 0 0 0 810

TESTAMENTARY CASES 1 0 0 0 0 0 0 0 1

COMPANY PETITION 6 0 0 0 0 0 0 0 6

COMPANY APPEAL 1 0 0 0 0 0 0 0 1

COMPANY APPLS. 1 0 0 0 0 0 0 0 1
CIVIL TRANSFER APPLICATION 430 0 16 16 0 0 71 71 375

COMPANY LIQUIDATION 10 0 0 0 0 0 0 0 10

ELECTION PETITION 5 0 0 0 0 0 0 0 5
SPECIAL APPEAL ( CIVIL) 3 0 0 0 0 0 0 0 3

SPECIAL APPEAL ( WRIT) 2441 145 0 145 0 200 0 200 2386

CIVIL CONTEMPT 4707 13 144 157 0 8 103 111 4753

CIVIL WRIT 71888 95 2033 2128 0 206 1507 1713 72303

OOS 2 0 0 0 0 0 0 0 2

CENTRAL EXCISE APPEAL 169 0 0 0 0 1 0 1 168

CROSS OBJECTION 1078 0 1 1 0 0 2 2 1077

CIVIL REFERENCE 3 0 0 0 0 0 0 0 3

C.M.AP. (WAKF TRIBUNAL) 15 0 0 0 0 0 0 0 15

          TOTAL  “A” 130573 300 2596 2896 0 457 1806 2263 131206

CRIMINAL SIDE

MURDER REFERENCE 8 0 0 0 0 0 0 0 8

CRIMINAL APPEAL 26641 39 184 223 0 65 59 124 26740

CRIMINAL REVISION 8566 0 133 133 0 2 66 68 8631

12223 0 1111 1111 0 1 1051 1052 12282

2579 0 1480 1480 0 0 1030 1030 3029

CR. CONT. PETITION 9 1 0 1 0 0 0 0 10

CRIMINAL REFERENCE 0 0 0 0 0 0 0 0 0

HABES CORPUS 127 67 0 67 0 79 0 79 115

CR. L TO A 209 0 17 17 0 2 4 6 220

CRLW 692 13 310 323 0 26 237 263 752

CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1

TOTAL B 51055 120 3235 3355 0 175 2447 2622 51788

TOTAL A + B 181628 420 5831 6251 0 632 4253 4885 182994

IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

AUGUST-2025

CRL. MISC. PET.
U/S 482 CR. P.C./528 B.N.S.S

CRL. MISC. BAIL
U/S 438 & 439 CR. P. C./482&483 B.N.S.S



IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR

           CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

AUGUST—2025

KIND OF CASES
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

905 71 99 170 0 94 57 151 924

2941 0 73 73 0 0 40 40 2974

11617 0 800 800 0 0 764 764 11653

285 0 57 57 0 0 37 37 305

0 0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0 0

413 4 91 95 0 4 82 86 422

           TOTAL -C 16161 75 1120 1195 0 98 980 1078 16278

CRIMINAL TRANSFER PET. 72 0 5 5 0 0 1 1 76

0 0 0 0 0 0 0 0 0

           TOTAL -D 72 0 5 5 0 0 1 1 76

TOTAL  C+D 16233 75 1125 1200 0 98 981 1079 16354

TOTAL A+B+C+D 197861 495 6956 7451 0 730 5234 5964 199348

7 1 0 1 0 1 0 1 7

11 1 0 1 0 1 0 1 11

0 0 0 0 0 0 0 0 0

2937 0 86 86 0 0 23 23 3000

921 0 18 18 0 0 9 9 930

5880 33 132 165 0 33 61 94 5951

338 0 17 17 0 0 18 18 337

4 0 0 0 0 0 0 0 4

0 0 0 0 0 0 0 0 0

427 0 16 16 0 0 69 69 374

17 0 0 0 0 0 0 0 17

2022 141 0 141 0 187 0 187 1976

45377 83 1938 2021 0 204 1491 1695 45703

TOTAL -E 57941 259 2207 2466 0 426 1671 2097 58310

2096 19 104 123 0 19 79 98 2121

CIVIL MISC. CASE 2457 27 94 121 0 16 90 106 2472

0 0 0 0 0 0 0 0 0

CIVIL LEAVE TO APPEAL 70 0 3 3 0 1 1 2 71

TOTAL -F 4623 46 201 247 0 36 170 206 4664

TOTAL  E+F 62564 305 2408 2713 0 462 1841 2303 62974

TOTAL- MISC.  (C+D+E+F) 78797 380 3533 3913 0 560 2822 3382 79328

TOTAL  A+B+C+D+E+F 260425 800 9364 10164 0 1192 7075 8267 262322

MISC. CASES
CRIMINAL SIDE
(BAIL & STAY WITH APPEAL, REVISION, 
CRIMINAL INTER APPL.)

BAIL APPL. IN CRIMINAL 
APPEAL

BAIL APPL. & STAY IN CRIMINAL
REVISION

BAIL APPL. & STAY IN CRIMINAL
MISC. PETITION 

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL TRANS PET. +CRLW

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL CONT. PETITION 

BAIL APPL. & STAY IN CRIMINAL
LEAVE TO APPEAL

 CRIMINAL MISC. APPLICATION

STAY IN HABES CORPUS

CIVIL SIDE
CIVIL INTERLOCUTORY CASES

STAY IN INCOME TAX APPEAL 

STAY IN CENTRAL EXCISE APPEAL 

STAY IN SALES TAX REV.

STAY IN CIVIL FIRST APPEAL 

STAY IN CIVIL SECOND APPEAL 

STAY IN CIVIL MISC. APPEAL 

STAY IN CIVIL REVISION 

STAY IN CIVIL REVIEW

STAY IN SPL. APPEAL (CIVIL) 

STAY IN TRANS FER APPL.

STAY IN CMAP..

STAY IN SPL. APPEAL (WRIT)

STAY IN WRIT PET.

CIVIL MISC. APLN.

EXE. MISC. APLN.
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